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In compliance of original order/application/petition No. 107412024 titled as

Durgesh Katoch V/s State of HP under National Green Tribunal Principal Bench, New

Delhi, all committee members viz. Sub-Divisional Officer (C) Indora, Division Forest

Officer Nurpur and Representative of RO, MoEF&CC Chandigarh i.e. Technical Officer

assembled at Patwar Circle Dhiala on dated 03-10-2024.

Entire record available in the office ofDFO Nurpur regarding the complaints made

by the complainant Sh. Durgesh Katoch was perused. As per record, a complaint dated 28-

03-2024 was made by the complainant to DFO Nurpur regarding illicit felling and

uprooting of Khair trees in Dhiala Bhedi beat. Taking cognizance on the complaint, a

committee under the chairmanship of ACF Nurpur was constituted by DFO Nurpur vide

his office letter No. 03-07 dated 0l -0 4-2024 & 22-23 dated 02-04-2024 to enquire into the

contents of complaint. Site inspection was done and the inquiry repofi was submitted by

ACF Nurpur to DFO Nurpur Vide ofTice letter No.932 dated 28-05-2024.

Perusal ofthe complaint along with the enclosures/record sent to DFO Nurpur by

the complainant through Regd. Post was also perused. As per record, one more complaint

dated 12-04-2024 was made by the Sh. Durgesh Katoch to DFO, Flying Squad North

Dharamshala. Taking action on the complaint, a committee under the chairmanship of

Deputy Ranger Flying Squad Dharamshala was constituted by DFO Flying Squad vide his

office order dated 19-04-2024 to enquire the complaint. Site inspection was done and the

inquiry report was submitted by Deputy Ranger Flying Squad to DFO Flying Squad North

Dharamshala dat ed 27 -04-2024 .

Aforementioned reports of Deputy Ranger & ACF Nurpur were perused in view of the

allegations levelled by the complainant and orders passed by the Hon'ble NGT.

Complainant Mr Durgesh Katoch was neither part of Inquiry committee nor Inquiry

committee was ordered by Hon'ble NGT to associate him in inquiry but in the interest of

justice and to go for holistically approach with the inquiry committee associated the

complainant during the inquiry and also gave him the opportunity of being heard. He led

the commiftee members on dated 03-10-2024 along with his colleague one Sh. Harwinder

Singh to four sites, on dated 22-10-2024 the complainant with his Advocate Sh. PS

Dhangal, Munshi ofAdvocate Sh. Aman Preet and one Sh. Pankaj Darshi led the committee

to two sites, on dated 24-10-2024 the complainant with his associate Sh. Shushil Kumar

led the committee to further three sites and on dated 25-10-2024 the complainant with his

associate Sh. Shushil Kumar led the committee to fufther seven sites. I
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The committee visited all sixteen sites as shown by complainant on dated

03.10.2024, 22.10.2024, 24.10.2024 and 25.10.2024, and found following

number of recent, old, very old stumps, uprooting's & one standing tree

(with slight cut):

i. Total No. ofStumps found on the spot

ii. Total No. of pits found on the spot

iii. Total No. of standing tree shown with slight cut

found on the spot

TOTAL : 85

FINDINGS OF COMMITTEE:
Committee then inquired the matter from concerned staff and recorded its

observations and findings which are discussed as below:-

r) STUMPSFOUND ONTHE SPOT

Compartment wise location and details of StumDs of Khair Trces is as

below:
Sr.
No.

Compartment Area
(Ha)

No. of stumps
found on the

spot

Observation/Remarks

I c-5 22.26 l) Out oftotal 76 stumps,60
stumps were old to very

old (in rotten condition)
with no coppice i.e. dry.

2) 16 stumps with coppice

i.e. green, were found.

Stumps were of
considerable height

indicating thal trees were

felled I -4 years or older.

3) Cognizance for all l6
stumps had been taken by
way ofGD entry/ Damage

report by concerned field
staff.

2 c-6 22.26 2

J c-8 8.09 4

4 c-9 8.09 t4
5 cj10 24.28 21

6 c-ll 66.36 7

7 c-t2 29.14 I

8 c-24 7 .69 I

9 c-25 52.20
,7

l0 c-26 43.70 t4
u c-27 50.5 8 2

Total 334.6s 76

OBSERVATIONS: -

o lt was found that the stumps shown by complainant to committee were of

different time period i.e. recent, old to very old stumps.

. Matter was inquired fiom concerned stafl in which Range Forest Officer

producetl records of Salvage Lots of Khair trees in forest of Dhiala-Bhedi

:76
:08
: 0l

v &"t
>k-
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showing that dead and dried trees in Dhiala-Bheri forest have been

departmentally removed by forest department by handing over the Salvage

Lots to HP State Forest Development Corporation Ltd. In past 18 years i.e.

from 2006-07 to 2023-24,636 trees have been removed. (Refer Annexure-

R-I ofRFO Indora report No. 1089 dated 05.11.2024)

Record of all these trees is also available in Compartment history file of
Dhiala Beat.

Detail of Khair tress cut with prior permission of Forest Deptt through
HPSFDC Ltd. under salvage lots:-

Sr.
No.

Particular No. Remarks

I No, of Khair trees cut with the prior permission
of Forest DeDtt. throush HPSFDC Ltd.

38 No action
required

. RFO Indora has further submitted that local residents of Dhiala-Bhedi beat

have rights duly recorded in wajib-ul-arj (Refer Annexure-R-6 of RFO

Indora report No. 1089 dated 05.11.2024) in which they can cut trees for

burning of dead bodies i.e. cremation purposes. The record of such trees

felled for cremation purposes are duly maintained by forest department in

Death register since 2010 which were duly perused by the committee and it

was found that 22 no. oftrees have been felled by locals as per their rights

so recorded in wajib-ul-arj from year 2013- I 4 to 2023-24 (Refer Annexure-

R-4 ofRFO lndora report No. 1089 dated 05.11.2024).

Detail of trees cut by locals as per their rights recorded in the Revenue

Record i.e. Wajib-Ul-Arj & Forest Settlement:-

o It has come up that stray incidents oftheft have also happened in the forests

of Dhiala- Bheri over the years, in which cognizance has been taken by staff

in each case from time to time by issuing damage reports and registering

complaint with the police. (Refer Annexure-R-2 & R-3 of RFO Indora

report No. 1089 dated 05.11.2024)

Sr,
No.

Particular No. Remarks

1 No. of Tress cut for Funeral/cremation
purposes by the local residents of Dhiala
Bhedi beat

No
action

required

9- +
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Detail of Khair trees felled illicitly but cognizance taken by the Forest

PITS FOUND ON SPOT:-

8 number of pits were shown by complainant whose details are as

following.
Sr. No. Compartment Area No. of stumps found on the

spot

I c-9 8.09 I

2 c- t0 24.28 3

J c-r I 66.36 2

4 c-2s 52.20 2

Total 8

OBSERVATIONS: -

No fresh/recent excavation was found in any ofthe 8 pits. Further, no remains

of stumps or roots were found in 5 pits except remaining 3 pits in which some

roots were visible. With regard to pits, concemed staff has submitted that

locals do uprooting's ofsalvage Dry Stumps for fuelwood purposes' Further

local NTFP "Tardii (dioscorea spp)" is also extracted by locals for

consumption by digging up of land as per their local rights.

2)

Particular

No. of Trees in which action has been taken by
way of Darnage Reports (compounded)

No. ofTrees in which Cognizance has been taken
through Police GD/FIR vide GD No. 040 dated
2710412024

!4--
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3) STANDING TREE WITH SLIGHT CUT:-
Complainant also showed a tree alleging that an attempt has been made by

to fell tree whose detail is as following:-

OBSERVATIONS: -

Tree has not been felled. A stight old cut was observed on tree which has now

healed. No action was required.

FINDINGS:

> UP-115 Bhedi spreads in around 870 Hectares area which is not a

contiguous patch and has patches of private land in between and random

stumps of felled trees were found at different sites which are spread over an

area of around 350 ha. Compaltment wise location of trees and Nazri

Naksha has also been prepared (Refer Annexure-R-8 of RFO lndora report

No. 1089 dated 05.I 1.2024) showing that felling is not in a contiguous patch

but sparse and spread randomly throughout the forest indicating that mainly

the trees dried over time have been removed by forest department through

HPSFDC Ltd.

) Colored photographs of stumps were taken during site inspection have been

attached. (Refer Annexure-R-7 of RFO Indora report No. 1089 dated

05.11 .2024) Old to very old and rotten stumps are clearly visible for

reference.

! It is also hereby brought to the notice of Hon'ble NGT that complainant Mr

Durgesh Katoch who was not part of inspection committee, was associated

in inquiry, but even after he being told that the matter is sub-judice, he not

only recorded the inquiry proceeding but also made it public on social media

with details of inquiry proceedings on multiple occasions, despite being

repeatedly told to seek permission regarding the same from the Hon'ble

bench.

Sr.
No.

Compartment Area Number Remarks

1 c-5 22.26 I Standing tree was found with
slight cut, which seemed to be

old and tree now is healed.

\

u-

! Further as the oomplainant was associated in the inquiry, he himself

requested to lead the inquiry to show all the sites. which was allowed by the

ftln
V'l ' --f7l
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committee in the interest ofjustice and he was given the full opportunity to

show all the concerned sites to the committee from where, as per his version

the trees were illicitly felled.

Dhiala Bhedi forest is spread over a large area and in order to effectively

visit all the sites,the complainant was asked by the committee about the sites

to be visited. Initially only 6 sites were to be visited by the committee but

the complainant kept on adding new sites to be visited everyday due to

which the inquiry was stretched to 4 days. All the sites were duly visited by

the committee to the complete satisfaction of the complainant and detailed

report ofeach site is discussed above.

! After thoroughly visiting and inspecting all the sites so shown by

complainant, the complaint was closed only alter the complain*vas fully

satisfied, but when the committee asked the complainant to give his

statement regarding the same, the complainant refused to give his statement.

F For further satisfaction, complete checking of all compartments of Dhiala-

Bhedi beat forests got done through Forest Field staff and no illicit felling

has been reported. (Refer Annexure-R-9 of RFO Indora report No. 1089

dated 05.11.2024).

) No unaccounted tree felling has been found in Dhila Bhedi forest.

REMEDIAL MEASURES

Community participation may be increased. Local residents of Dhiala

Behri Beat be involved in the plantation and other forestry activities and

events like Van Mahotsav, Ek Buta Beti Ke Naam or Ek Ped Maa

Ke Naam should be organized regularly. Trees or jungle may be

adopted by the local residents.

Awareness campaign for forest protection should be organized regularly

with public participation.

Training camps for optimum utilization of forest produce be organized

for the local villagers, shepherds who go to forest for various purposes

like animal grazing, collection of fuelwood / timber wood & herbs.

Preventive measures for mitigation of forest fire should be adopted

involving loca ls. I -/n

1.

4.

*
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Indora Forest range has sanctioned strength of20 Forest Guards, 4 Block

officers and I Range Forest officer. At present 5 Beats and 2 Blocks are

vacant which may be filled up on priority basis.

Indora Forest range is highly sensitive Border Range and requires

regular patrolling for which a dedicated patrolling vehicle may be

provided and weapons for self-protection be provided for field staff.

Technical Officer.
MoEF&CC, Chandigarh

5.r''""
Sunnj,Goel

\

0,\y..-
--d-mit Sharma

DFO Nurpur
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SITE INSPECTION REPORT 

 

Sr 

No.  

Locati

on 

Date Species 

/Stump 

Type of 

Land & 

Compartm

ent  

Conditi

on 

Class 

of 

Stump 

GPS 

Location 

Description of 

land as per 

revenue 

record 

Ownership

/ 

Possession 

as per 

revenue 

record 

Action Taken 

(As per RO Indora 

report)   

Remarks 

if any  

1 Site 

No. 1 

03.10.20

24 

Khair  Forest land -

C-5 

Old 

Stump  

III 32°17'14.21" 

75°84'38.05" 

Khata/Khatouni

No. 81 Min/118 

Min,  

Khasra No. 

476,  

Area 01-13-81 

HM  

Mohal Dhiala, 

Sub-Tehsil 

Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Entered into Death 

Register at Sr 

No.109 Dated 

29.01.2024 

(Annexure 6) 

Felled by 

locals for 

cremation 

purpose 

as per 

their 

rights so 

registered 

in wajib-

ul-arj 

2 Site 

No. 2 

03.10.20

24 

Khair  Forest land -

C-5 

Green 

Stump  

with 

Coppic

e 

shoots 

of less 

then 1 

year 

V 32°10'24.21" 

75°80'22.12" 

Khata/Khatouni 

No. 81 Min 

/118 Min, 

Khasra No. 

366, Area 00-

18-02 HM 

Mohal Dhiala, 

Sub-Tehsil 

Gangath 

ownership 

of Sarkar 

HP Kabja 

Swayam 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Already reported to 

police authorities 

vide GD No. 040 

dated 

27/04/2024.(Annex

ure 5) 

Cognizan

ce has 

been 

taken 

through 

Police 

GD No. 

040 

/2024 

Dated 
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Kisam Gair 

Mumkin 

Nallah 

27/04/20

24 

3 Site 

No. 2 

03.10.20

24 

Khair  Forest land -

C-5 

Green 

Stump  

with 

Coppic

e 

shoots 

of less 

then 1 

year 

IV 32°10'24.21" 

75°80'22.12" 

Khata/Khatouni 

No. 81 Min 

/118 Min, 

Khasra No. 

366, Area 00-

18-02 HM 

Mohal Dhiala, 

Sub-Tehsil 

Gangath 

ownership 

of Sarkar 

HP Kabja 

Swayam 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam Gair 

Mumkin 

Nallah 

Already reported to 

police authorities 

vide GD No. 040 

dated 27/04/2024. 

(Annexure 5) 

Cognizan

ce has 

been 

taken 

through 

Police 

GD No. 

040 

/2024 

Dated 

27/04/20

24 

4 Site 

No. 3 

03.10.20

24 

Khair Forest land -

C-6 

Old 

Stump 

IV 32°10'16" 

75°50'38" 

Khata/Khatouni 

No. 184 Min 

/370 Min, 

Khasra No. 01, 

Area 07-74-24 

HM Mohal 

Makroli, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Action already 

taken by forest 

officials vide 

Damage Report No. 

043/264/NFD Dated 

02.01.2023 

(Annexure 4) 

Felled by 

locals for 

domestic 

use. 

Action as 

per law 

already 

been 

taken. 

5 Site 

No. 3 

03.10.20

24 

Khair Forest land -

C-6 

 V 32°10'16" 

75°50'38" 

Khata/Khatouni 

No. 184 Min 

/370 Min, 

Khasra No. 01, 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Action already 

taken by forest 

officials vide 

Damage Report No. 

Felled by 

locals for 

domestic 

use. 

1187



Area 07-74-24 

HM Mohal 

Makroli, Sub-

Tehsil Gangath 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

043/264/NFD Dated 

02.01.2023 

(Annexure 4) 

Action as 

per law 

already 

been 

taken. 

6 Site 

No. 4 

03.10.20

24 

Unkno

wn 

Forest land 

C-9 

Unclas

sed  

Unclas

sed  

32°09'31" 

75°50'34" 

Khata/Khatouni 

No. 104 

Min/158 Min, 

7Khasra No. 

863, Area 01-

03-83 HM 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Nothing found Nothing 

Found 

7 Site 

No. 5 

22.10.20

24 

Khair Forest Land 

C-10 

Stump 

in 

rotten 

conditi

on 

IV 32°09'14.21" 

75°49'55.05" 

Khata/Khatouni 

No. 104 

Min/149 Min, 

Khasra No. 

619, Area 14-

82-24 HM 

situated in 

Mohal 

Matohali, Sub-

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Dry Khair Salvage 

Lot year 2007- 08 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 
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Tehsil Gangath Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

HP state 

forest 

Develop

ment Ltd 

8 Site 

No. 5 

22.10.20

24 

Khair Forest Land 

C-10 

Very 

Old 

Dry 

Stump 

IV 32°09'15.11" 

75°49'55.64" 

Khata/Khatouni 

No. 104 

Min/149 Min, 

Khasra No. 

619, Area 14-

82-24 HM 

situated in 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dry Khair Salvage 

Lot No. 26/2011- 

12 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

9 Site 

No. 5 

22.10.20

24 

Khair Forest Land 

C-10 

Old 

Dry 

Stump 

IV 32°09'16.75" 

75°49'15.98" 

Khata/Khatouni 

No. 104 

Min/149 Min, 

Khasra No. 

619, Area 14-

82-24 HM 

situated in 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Dry Khair Salvage 

Lot No. 26/2011- 

12 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop
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Jangal 

Mahfooja 

Gair 

Mahduda 

ment Ltd 

10 Site 

No. 5 

22.10.20

24 

Khair Forest Land 

C-10 

Old 

Dry 

Stump 

IV 32°09'17.09" 

75°49'15.55" 

Khata/Khatouni 

No. 104 

Min/149 Min, 

Khasra No. 

619, Area 14-

82-24 HM 

situated in 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dry Khair Salvage 

Lot No. 26/2011- 

12 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

11 Site 

No. 5 

22.10.20

24 

Khair Forest Land 

C-10 

Old 

Dry 

Stump 

III 32°09'16.73" 

75°49'15.16" 

Khata/Khatouni 

No. 104 

Min/149 Min, 

Khasra No. 

619, Area 14-

82-24 HM 

situated in 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Dry Khair Salvage 

Lot No. 26/2011- 

12 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

14 90



Mahduda 

12 Site 

No. 5 

22.10.20

24 

Unkno

wn  

Forest Land 

C-10 

Unclas

sed   

Unclas

sed   

32° 09'6.69" 

75°49'55.11" 

Khata/Khatouni 

No. 104 

Min/149 Min, 

Khasra No. 

619, Area 14-

82-24 HM 

situated in 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

No Evidence found  Excavate

d Earth 

found  

13 Site 

No. 5 

22.10.20

24 

Unkno

wn 

Forest Land 

C-10 

Unclas

sed   

Unclas

sed   

32°09'16.63" 

75°49'54.97" 

Khata/Khatouni 

No. 104 

Min/149 Min, 

Khasra No. 

619, Area 14-

82-24 HM 

situated in 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

No Evidence found  Excavate

d Earth 

found  

14 Site 

No. 5 

22.10.20

24 

Khair Forest Land 

C-10 

Stump 

in 

IV 32°09'16.76" 

75°49'54.89" 

Khata/Khatouni 

No. 104 

Ownership 

of Sarkar 

Dry Khair Salvage 

Lot year 2007- 08 

Felling of 

Dry 
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rotten 

conditi

on 

Min/149 Min, 

Khasra No. 

619, Area 14-

82-24 HM 

situated in 

Mohal 

Matohali, Sub-

Tehsil Gangath 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

(Annexure 3) Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

15 Site 

No. 5 

22.10.20

24 

Khair Forest Land 

C-10 

Very 

Old 

Dry 

Stump 

V 32°09'16.99" 

75°49'54.14" 

Khata/Khatouni 

No. 104 

Min/149 Min, 

Khasra No. 

619, Area 14-

82-24 HM 

situated in 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dry Khair Salvage 

Lot No. 26/2011- 

12 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

16 Site 

No. 5 

22.10.20

24 

Khair Forest Land 

C-10 

Very 

Old 

Dry 

Stump 

V 32°09'17.69" 

75°49'53.69" 

Khata/Khatouni 

No. 104 

Min/149 Min, 

Khasra No. 

619, Area 14-

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Dry Khair Salvage 

Lot No. 26/2011- 

12 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm
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82-24 HM 

situated in 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

17 Site 

No. 5 

22.10.20

24 

Khair Forest Land 

C-10 

Green 

Stump  

with 

Coppic

e 

shoots 

of less 

then 1 

year 

IV 32°09'19.22" 

75°49'51.74" 

Khata/Khatouni 

No. 104 

Min/149 Min, 

Khasra No. 

619, Area 14-

82-24 HM 

situated in 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Already reported to 

police authorities 

vide GD No. 040 

dated 27/04/2024 

(Annexure 5) 

Cognizan

ce has 

been 

taken 

through 

Police 

GD No. 

040 

/2024 

Dated 

27/04/20

24. 

18 Site 

No. 5 

22.10.20

24 

Khair Forest Land 

C-10 

Stump 

in 

rotten 

conditi

on 

IV 32°09'16.99" 

75°49'50.72" 

Khata/Khatouni 

No. 104 

Min/149 Min, 

Khasra No. 

619, Area 14-

82-24 HM 

situated in 

Mohal 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

Dry Khair Salvage 

Lot year 2007- 08 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

1793



Matohali, Sub-

Tehsil Gangath 

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

through 

HP state 

forest 

Develop

ment Ltd 

19 Site 

No. 5 

22.10.20

24 

Khair Forest Land 

C-10 

Stump 

in 

rotten 

conditi

on 

IV 32°09'16.08" 

75°49'50.21" 

Khata/Khatouni 

No. 104 

Min/149 Min, 

Khasra No. 

619, Area 14-

82-24 HM 

situated in 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dry Khair Salvage 

Lot year 2007- 08 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

20 Site 

No. 5 

22.10.20

24 

Khair Forest Land 

C-10 

Very 

Old 

Dry 

Stump 

III 32°09'16.62" 

75°49'50.68" 

Khata/Khatouni 

No. 104 

Min/149 Min, 

Khasra No. 

619, Area 14-

82-24 HM 

situated in 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Dry Khair Salvage 

Lot No. 26/2011- 

12 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 
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Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Develop

ment Ltd 

21 Site 

No. 5 

22.10.20

24 

Khair Forest Land 

C-10 

Very 

Old 

Dry 

Stump 

IV 32°09'16.13" 

75°49'50.19" 

Khata/Khatouni 

No. 104 

Min/149 Min, 

Khasra No. 

619, Area 14-

82-24 HM 

situated in 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dry Khair Salvage 

Lot No. 26/2011- 

12 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

22 Site 

No. 5 

22.10.20

24 

Khair Forest Land 

C-10 

Green 

Stump  

with 

Coppic

e 

shoots 

of less 

then 1 

year 

III 32°09'15.53" 

75°49'51.98" 

Khata/Khatouni 

No. 104 

Min/149 Min, 

Khasra No. 

619, Area 14-

82-24 HM 

situated in 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Already reported to 

police authorities 

vide GD No. 040 

dated 27/04/2024 

(Annexure 5) 

Cognizan

ce has 

been 

taken 

through 

Police 

GD No. 

040 

/2024 

Dated 

27/04/20

24. 

1995



Gair 

Mahduda 

23 Site 

No. 5 

22.10.20

24 

Unkno

wn 

Forest Land 

C-10 

Unclas

sed  

Unclas

sed  

32°09'18.60" 

75°49'52.66" 

Khata/Khatouni 

No. 104 

Min/149 Min, 

Khasra No. 

619, Area 14-

82-24 HM 

situated in 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

No Evidence found  Excavate

d Earth 

found 

24 Site 

No. 5 

22.10.20

24 

Khair Forest Land 

C-10 

Old 

Dry 

Stump 

IV 32°09'15.62" 

75°49'52.88" 

Khata/Khatouni 

No. 104 

Min/149 Min, 

Khasra No. 

619, Area 14-

82-24 HM 

situated in 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dry Khair Salvage 

Lot No. 26/2011- 

12 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

25 Site 22.10.20 Khair Forest Land Stump V 32°09'15.95" Khata/Khatouni Ownership Dry Khair Salvage Felling of 
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No. 5 24 C-10 in 

rotten 

conditi

on 

75°49'53.56" No. 104 

Min/149 Min, 

Khasra No. 

619, Area 14-

82-24 HM 

situated in 

Mohal 

Matohali, Sub-

Tehsil Gangath 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Lot year 2007- 08 

(Annexure 3) 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

26 Site 

No. 6 

22.10.20

24 

Khair Forest Land 

C-11 

Old 

Dry 

Stump  

IV 32°09'07.28" 

75°49'41.30" 

Khata/Khatouni 

No. 104 Min 

/149 Min, 

Khasra No. 

529, Area 

measuring 6-

36-40 HM 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dry Khair Salvage 

Lot 2007- 08 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

27 Site 

No. 6 

22.10.20

24 

Khair Forest Land 

C-11 

Green 

Stump  

with 

Coppic

IV 32°09'09.33" 

75°49'49.55" 

Khata/Khatouni 

No. 104 Min 

/149 Min, 

Khasra No. 

Ownership 

of Sarkar 

HP Kabja 

Van 

Police GD No. 040 

dated 27/04/2024. 

(Annexure 5) 

Cognizan

ce has 

been 

taken 

2197



e 

shoots 

of less 

then 1 

year 

529, Area 

measuring 6-

36-40 HM 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

through 

Police 

GD No. 

040 

/2024 

Dated 

27/04/20

24. 

28 Site 

No. 6 

22.10.20

24 

Khair Forest Land 

C-11 

Green 

Stump  

with 

Coppic

e 

shoots 

of less 

then 1 

year 

IV 32°09'09.74" 

75°49'40.67" 

Khata/Khatouni 

No. 104 Min 

/149 Min, 

Khasra No. 

529, Area 

measuring 6-

36-40 HM 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Police GD No. 040 

dated 27/04/2024 

(Annexure 5) 

Cognizan

ce has 

been 

taken 

through 

Police 

GD No. 

040 

/2024 

Dated 

27/04/20

24. 

29 Site 

No. 6 

22.10.20

24 

Khair Forest Land 

C-11 

Green 

Stump  

withCo

ppice 

shoots 

of less 

then 1 

III 32°09'09.23" 

75°49'40.51" 

Khata/Khatouni 

No. 104 Min 

/149 Min, 

Khasra No. 

529, Area 

measuring 6-

36-40 HM 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Police GD No. 040 

dated 27/04/2024 

(Annexure 5) 

Cognizan

ce has 

been 

taken 

through 

Police 

GD No. 

22 98



year Mohal 

Matohali, Sub-

Tehsil Gangath 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

040 

/2024 

Dated 

27/04/20

24. 

30 Site 

No. 6 

22.10.20

24 

Khair Forest Land 

C-11 

Green 

Stump  

with 

Coppic

e 

shoots 

of less 

then 1 

year 

IV 32°09'09.78" 

75°49'40.52" 

Khata/Khatouni 

No. 104 Min 

/149 Min, 

Khasra No. 

529, Area 6-36-

40 HM Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Police GD No. 040 

dated 27/04/2024 

(Annexure 5) 

Cognizan

ce has 

been 

taken 

through 

Police 

GD No. 

040 

/2024 

Dated 

27/04/20

24. 

31 Site 

No. 6 

22.10.20

24 

Khair Forest Land 

C-11 

Green 

Stump  

with 

Coppic

e 

shoots 

of less 

then 1 

year 

III 32°09'10.41" 

75°49'40.41" 

Khata/Khatouni 

No. 104 Min 

/149 Min, 

Khasra No. 

529, Area 6-36-

40 HM Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Police GD No. 040 

dated 27/04/2024 

(Annexure 5) 

Cognizan

ce has 

been 

taken 

through 

Police 

GD No. 

040 

/2024 

Dated 

2399



Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

27/04/20

24. 

32 Site 

No. 6 

22.10.20

24 

Khair Forest Land 

C-11 

Green 

Stump  

with 

Coppic

e 

shoots 

of less 

then 1 

year 

III 32°09'10.49" 

75°49'4056" 

Khata/Khatouni 

No. 104 Min 

/149 Min, 

Khasra No. 

529, Area 6-36-

40 HM Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Police GD No. 040 

dated 27/04/2024 

(Annexure 5) 

Cognizan

ce has 

been 

taken 

through 

Police 

GD No. 

040 

/2024 

Dated 

27/04/20

24. 

33 Site 

No. 6 

22.10.20

24 

Unkno

wn 

Forest Land 

C-11 

Unclas

sed 

Unclas

sed 

32°09'14.15" 

75°49'43.13" 

Khata/Khatouni 

No. 104 Min 

/149 Min, 

Khasra No. 

529, Area 6-36-

40 HM Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

No Evidence found  Excavate

d earth 

found  

24 100



Mahfooja 

Gair 

Mahduda 

34 Site 

No. 6 

22.10.20

24 

Unkno

wn  

Forest Land 

C-11 

Unclas

sed 

Unclas

sed 

32°09'14.15" 

75°49'43.13" 

Khata/Khatouni 

No. 104 Min 

/149 Min, 

Khasra No. 

529, Area 6-36-

40 HM Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

No Evidence found Excavate

d earth 

found  

35 Site 

No. 7 

24.10.20

24 

Khair Forest Land 

C-8 

Very 

Old 

Dry   

Stump 

IV 32°09'03.89" 

75°50'56.89" 

Khata/Khatouni 

No. 184 Min 

/370 Min, 

Khasra No. 

1070, Area 01-

03-37 HM 

Mohal Makroli, 

Sub-Tehsil 

Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Entered into Death 

Register at Sr No.46 

Dated 31.08.2014 

(Annexure 6) 

Felled by 

locals for 

cremation 

purpose 

as per 

their 

rights so 

registered 

in wajib-

ul-arj 

36 Site 24.10.20 Khair Forest Land Very V 32°09'08.11" Khata/Khatouni Ownership Entered into Death Felled by 
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No. 7 24 C-8 Old 

Dry   

Stump 

75°50'55.11" No. 184 Min 

/370 Min, 

Khasra No. 

1070, Area 01-

03-37 HM 

Mohal Makroli, 

Sub-Tehsil 

Gangath 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Register at Sr No.46 

Dated 31.08.2014 

(Annexure 6) 

locals for 

cremation 

purpose 

as per 

their 

rights so 

registered 

in wajib-

ul-arj 

37 Site 

No. 7 

24.10.20

24 

Khair Forest Land 

C-8 

Old 

Stump  

IV 32°09'02.11" 

75°50'05" 

Khata/Khatouni 

No. 184 Min 

/370 Min, 

Khasra No. 

1070, Area 01-

03-37 HM 

Mohal Makroli, 

Sub-Tehsil 

Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Entered into Death 

Register at Sr No.93 

Dated 25.05.2020 

(Annexure 6) 

Felled by 

locals for 

cremation 

purpose 

as per 

their 

rights so 

registered 

in wajib-

ul-arj 

38 Site 

No. 7 

24.10.20

24 

Khair Forest Land 

C-8 

Very 

Old 

Dry 

Stump  

V 32° 09'02" 

75°50'08" 

Khata/Khatouni 

No. 184 Min 

/370 Min, 

Khasra No. 

1070, Area 01-

03-37 HM 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Entered into Death 

Register at Sr No.46 

Dated 31.08.2014 

(Annexure 6) 

Felled by 

locals for 

cremation 

purpose 

as per 

their 

26 102



Mohal Makroli, 

Sub-Tehsil 

Gangath 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

rights so 

registered 

in wajib-

ul-arj 

39 Site 

No. 8 

24.10.20

24 

Khair Forest Land 

C-10 

Green 

Stump  

with 

Coppic

e 

shoots 

of 

more 

then 

Two 

years 

IV 32°09'22.33" 

75°50'46.36" 

Khata/Khatouni 

No. 104 Min 

/158 Min, 

bearing Khasra 

No. 879, Area 

01-89-69 HM 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP , Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Entered into Death 

Register at Sr 

No.100 Dated 

11.02.2023 

(Annexure 6) 

Felled by 

locals for 

cremation 

purpose 

as per 

their 

rights so 

registered 

in wajib-

ul-arj 

40 Site 

No. 8 

24.10.20

24 

Khair Forest Land 

C-10 

Green 

Stump  

with 

Coppic

e 

shoots 

of 

more 

then 

Two 

IV 32°09'23.66" 

75°50'46.67" 

Khata/Khatouni 

No. 104 Min 

/158 Min, 

bearing Khasra 

No. 879, Area 

01-89-69 HM 

Mohal 

41Matohali, 

Sub-Tehsil 

Gangath 

Ownership 

of Sarkar 

HP , Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Entered into Death 

Register at Sr 

No.100 Dated 

11.02.2023 

(Annexure 6) 

Felled by 

locals for 

cremation 

purpose 

as per 

their 

rights so 

registered 

in wajib-

ul-arj 

27103



years Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

41 Site 

No. 8 

24.10.20

24 

Khair Forest Land 

C-10 

Old 

Dry 

Stump 

IV 32°09'23.66" 

75°50'46.47" 

Khata/Khatouni 

No. 104 Min 

/158 Min, 

bearing Khasra 

No. 879, Area 

01-89-69 HM 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP , Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dry Khair Salvage 

Lot No. 26/2011- 

12 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

42 Site 

No. 8 

24.10.20

24 

Khair Forest Land 

C-10 

Green 

Stump  

with 

Coppic

e 

shoots 

of less 

then 1 

year 

III 32°09'23.67" 

75°50'46.78" 

Khata/Khatouni 

No. 104 Min 

/158 Min, 

bearing Khasra 

No. 879, Area 

01-89-69 HM 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP , Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Police GD No. 040 

dated 27/04/2024 

(Annexure 5) 

Cognizan

ce has 

been 

taken 

through 

Police 

GD No. 

040 

/2024 

Dated 

27/04/20

24. 
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Mahfooja 

Gair 

Mahduda 

43 Site 

No. 9 

24.10.20

24 

Khair Forest Land 

C-25 

Green 

Stump  

with 

Coppic

e 

shoots 

of less 

then 1 

year 

III 32° 

09'22.36" 

75°49'21.25" 

Khata/Khatouni 

No. 104 Min 

/158 Min, 

bearing Khasra 

No. 574, Area 

05-32-19 HM 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van  

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve  

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Entered into Death 

Register at Sr No.86 

Dated 13.03.2024 

(Annexure 6) 

Felled by 

locals for 

cremation 

purpose 

as per 

their 

rights so 

registered 

in wajib-

ul-arj 

44 Site 

No. 9 

24.10.20

24 

Khair Forest Land 

C-25 

Very 

Old 

Dry 

Stump  

IV 32° 

09'22.47" 

75°49'20.42" 

Khata/Khatouni 

No. 104 Min 

/158 Min, 

bearing Khasra 

No. 574, Area 

05-32-19 HM 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van  

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve  

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dry Khair Salvage 

Lot 2011- 12 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

45 Site 

No. 9 

24.10.20

24 

Khair Forest Land 

C-25 

Green 

Stump  

IV 32° 

09'23.34" 

Khata/Khatouni 

No. 104 Min 

Ownership 

of Sarkar 

Entered into Death 

Register at Sr No.86 

Felled by 

locals for 

29105



with 

Coppic

e 

shoots 

of less 

then 1 

year 

75°49'19.22" /158 Min, 

bearing Khasra 

No. 574, Area 

05-32-19 HM 

Mohal 

Matohali, Sub-

Tehsil Gangath 

HP, Kabja 

Van  

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve  

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dated 13.03.2024 

(Annexure 6) 

cremation 

purpose 

as per 

their 

rights so 

registered 

in wajib-

ul-arj 

46 Site 

No. 9 

24.10.20

24 

Khair Forest Land 

C-25 

Green 

Stump  

with 

Coppic

e 

shoots 

of less 

then 1 

year 

IV 32° 

09'24.34" 

75°49'17.65" 

Khata/Khatouni 

No. 104 Min 

/158 Min, 

bearing Khasra 

No. 574, Area 

05-32-19 HM 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van  

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve  

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Entered into Death 

Register at Sr No.91 

Dated 02.03.2024 

(Annexure 6) 

Felled by 

locals for 

cremation 

purpose 

as per 

their 

rights so 

registered 

in wajib-

ul-arj 

47 Site 

No. 9 

24.10.20

24 

Khair Forest Land 

C-25 

Very 

Old 

Stump  

IV 32° 

09'24.93" 

75°49'17.57" 

Khata/Khatouni 

No. 104 Min 

/158 Min, 

bearing Khasra 

No. 574, Area 

05-32-19 HM 

Mohal 

Ownership 

of Sarkar 

HP, Kabja 

Van  

Vibhag 

Tabe 

Bartan 

Dry Khair Salvage 

Lot 2011- 12 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

30 106



Matohali, Sub-

Tehsil Gangath 

Bartandara

n, Reserve  

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

48 Site 

No. 9 

24.10.20

24 

Unkno

wn  

Forest Land 

C-25 

Unclas

sed  

Unclas

sed 

32° 

09'25.63" 

75°49'17.46" 

Khata/Khatouni 

No. 104 Min 

/158 Min, 

bearing Khasra 

No. 574, Area 

05-32-19 HM 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van  

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve  

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

No evidence found  Excavate

d Earth 

found 

only  

49 Site 

No. 9 

24.10.20

24 

Unkno

wn  

Forest Land 

C-25 

Unclas

sed 

Unclas

sed 

32° 

09'23.34" 

75°49'20.42" 

Khata/Khatouni 

No. 104 Min 

/158 Min, 

bearing Khasra 

No. 574, Area 

05-32-19 HM 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van  

VibhagTab

e Bartan 

Bartandara

n, Reserve  

Pool, 

Kisam 

Jangal 

Mahfooja 

No evidence found Excavate

d Earth 

found  

31107



Gair 

Mahduda 

50 Site 

No. 9 

24.10.20

24 

Khair Forest Land 

C-25 

Very 

Old 

Stump 

IV 32° 

09'22.47" 

75°49'19.22" 

Khata/Khatouni 

No. 104 Min 

/158 Min, 

bearing Khasra 

No. 574, Area 

05-32-19 HM 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van  

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve  

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dry Khair Salvage 

Lot 2011- 12 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

51 Site 

No. 9 

24.10.20

24 

Khair Forest Land 

C-25 

Old 

Stump  

IV 32° 

09'22.45" 

75°49'20.46" 

Khata/Khatouni 

No. 104 Min 

/158 Min, 

bearing Khasra 

No. 574, Area 

05-32-19 HM 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van  

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve  

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dry Khair Salvage 

Lot 2011- 12 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

52 Site 

No. 10 

25.10.20

24 

Khair Forest land 

C 26 

Very 

Old 

Dry 

IV 32° 

09'51.90" 

75°49'29.35" 

Khata/Khatouni 

No. 48 Min /78 

Min, Khasra 

Ownership 

of Sarkar 

HP Kabja 

Dry Khair Salvage 

Lot 2011-12 

(Annexure 3) 

Felling of 

Dry 

Salvage 

32 108



Stump No. 273, Area 

42-90-81 HM 

Mohal 

Sahouda, Sub-

Tehsil Gangath 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

53 Site 

No. 10 

25.10.20

24 

Khair Forest land 

C 26 

Green 

Stump  

with 

Coppic

e 

shoots 

of 

more 

then 3 

years 

V 32° 

09'51.89" 

75°49'29.24" 

Khata/Khatouni 

No. 48 Min /78 

Min, Khasra 

No. 273, Area 

42-90-81 HM 

Mohal 

Sahouda, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

DR No. 019/264 

NFD Dated 

21.01.2020  

Amount 19720 Rs 

(Annexure 4) 

Cognizan

ce has 

been 

taken 

through 

Damage 

Report 

54 Site 

No. 10 

25.10.20

24 

Khair Forest land 

C 26 

Very 

Old 

Dry 

Stump 

IV 32° 

09'51.89" 

75°49'29.24" 

Khata/Khatouni 

No. 48 Min /78 

Min, Khasra 

No. 273, Area 

42-90-81 HM 

Mohal 

Sahouda, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

Dry Khair Salvage 

Lot 2017-18 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

33109



n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

through 

HP state 

forest 

Develop

ment Ltd 

55 Site 

No. 10 

25.10.20

24 

Khair Forest land 

C 26 

GreenS

tump  

with 

Coppic

e 

shoots 

of 

more 

then 3 

years  

V 32° 

09'51.89" 

75°49'29.24 

Khata/Khatouni 

No. 48 Min /78 

Min, Khasra 

No. 273, Area 

42-90-81 HM 

Mohal 

Sahouda, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

DR No. 019/264 

NFD Dated 

21.01.2020  

Amount 19720 Rs 

(Annexure 4) 

Cognizan

ce has 

been 

taken 

through 

Damage 

Report  

56 Site 

No. 10 

25.10.20

24 

Khair Forest land 

C 26 

Old 

Dry 

Stump  

IV 32° 

09'53.09" 

75°49'29.85 

Khata/Khatouni 

No. 48 Min /78 

Min, Khasra 

No. 273, Area 

42-90-81 HM 

Mohal 

Sahouda, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Dry Khair Salvage 

Lot 2017-18 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

34 110



Gair 

Mahduda 

57 Site 

No. 10 

25.10.20

24 

Khair Forest land 

C 26 

Old 

Dry 

Stump  

IV 32° 

09'53.09" 

75°49'29.85 

Khata/Khatouni 

No. 48 Min /78 

Min, Khasra 

No. 273, Area 

42-90-81 HM 

Mohal 

Sahouda, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dry Khair Salvage 

Lot 2018-19 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

58 Site 

No. 10 

25.10.20

24 

Khair Forest land 

C 26 

Old 

Dry 

Stump  

V 32° 

09'53.09" 

75°49'29.85 

Khata/Khatouni 

No. 48 Min /78 

Min, Khasra 

No. 273, Area 

42-90-81 HM 

Mohal 

Sahouda, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dry Khair Salvage 

Lot 2017-18 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

59 Site 

No. 10 

25.10.20

24 

Khair Forest land 

C 26 

Old 

Dry 

Stump  

V 32° 

09'53.09" 

75°49'29.85 

Khata/Khatouni 

No. 48 Min /78 

Min, Khasra 

Ownership 

of Sarkar 

HP Kabja 

Dry Khair Salvage 

Lot 2017-18 

(Annexure 3) 

Felling of 

Dry 

Salvage 

35111



No. 273, Area 

42-90-81 HM 

Mohal 

Sahouda, Sub-

Tehsil Gangath 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

60 Site 

No. 10 

25.10.20

24 

Khair Forest land 

C 26 

Old 

Dry 

Stump  

IV 32° 

09'52.91" 

75°49'30.41 

Khata/Khatouni 

No. 48 Min /78 

Min, Khasra 

No. 273, Area 

42-90-81 HM 

Mohal 

Sahouda, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dry Khair Salvage 

Lot 2018-19 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

61 Site 

No. 10 

25.10.20

24 

Khair Forest land 

C 26 

Old 

Dry 

Stump  

V 32° 

09'52.98" 

75°49'30.58 

Khata/Khatouni 

No. 48 Min /78 

Min, Khasra 

No. 273, Area 

42-90-81 HM 

Mohal 

Sahouda, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

Dry Khair Salvage 

Lot 2018-19 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

36 112



n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

through 

HP state 

forest 

Develop

ment Ltd 

62 Site 

No. 10 

25.10.20

24 

Khair Forest land 

C 26 

Very 

Old 

Dry 

Stump 

IV 32° 

16'42.27" 

75°49'82.86 

Khata/Khatouni 

No. 48 Min /78 

Min, Khasra 

No. 273, Area 

42-90-81 HM 

Mohal 

Sahouda, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dry Khair Salvage 

Lot 2011-12 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

63 Site 

No. 10 

25.10.20

24 

Khair Forest land 

C 26 

Very 

Old 

Dry 

Stump 

V 32° 

16'38.87" 

75°82'56.22 

Khata/Khatouni 

No. 48 Min /78 

Min, Khasra 

No. 273, Area 

42-90-81 HM 

Mohal 

Sahouda, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Dry Khair Salvage 

Lot 2011-12 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

37113



Gair 

Mahduda 

64 Site 

No. 10 

25.10.20

24 

Khair Forest land 

C 26 

Very 

Old 

Dry 

Stump 

V 32° 

16'63.89" 

75°82'80.89 

Khata/Khatouni 

No. 48 Min /78 

Min, Khasra 

No. 273, Area 

42-90-81 HM 

Mohal 

Sahouda, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dry Khair Salvage 

Lot 2011-12 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

65 Site 

No. 10 

25.10.20

24 

Khair Forest land 

C 26 

Very 

Old 

Dry 

Stump 

IV 32° 

09'51.90" 

75°49'29.35" 

Khata/Khatouni 

No. 48 Min /78 

Min, Khasra 

No. 273, Area 

42-90-81 HM 

Mohal 

Sahouda, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dry Khair Salvage 

Lot 2011-12 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

66 Site 

No. 11 

25.10.20

24 

Khair Forest land 

C 24 

Old 

Dry 

Stump 

IV 32° 

09'55.78" 

75°49'32.76" 

Khata/Khatouni 

No. 31 Min/46 

Min,  Khasra 

Ownership 

of Sarkar 

HP, Kabja 

Dry Khair Salvage 

Lot 2017-18 

(Annexure 3) 

Felling of 

Dry 

Salvage 

38 114



No. 213, area 

01-84-25 HM 

Mohal 

Kangreri, Sub-

Tehsil Gangath 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, 

Allottable 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

67 Site 

No. 12 

25.10.20

24 

Khair Forest land 

C 5 

Fresh 

Standin

g 

IV 32°10'30" 

75°50'74" 

Khata/Khatouni 

No. 81 Min 

/118 Min, 

Khasra No.188, 

Area 02-77-49 

HM Mohal 

Dhiala, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP , Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

No action Required Tree is 

standing  

68 Site 

No. 13 

25.10.20

24 

Khair Forest land 

C 10 

Stump 

with 

naked 

Roots 

V 32° 

09'33.56" 

75°50'25.16" 

Khata/Khatouni 

No. 104 Min 

/158 Min, 

Khasra No. 

728, Area 01-

80-42 HM 

Mohal 

ownership 

of Sarkar 

HP , Kabja 

Van 

Vibhag 

Tabe 

Bartan 

DR No. 050/264 

NFD Dated 

03.02.2023 Amount 

11314 Rs 

(Annexure 4) 

Cognizan

ce has 

been 

taken 

through 

Damage 

Report  

39115



Matohali, Sub-

Tehsil Gangath 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

69 Site 

No. 14 

25.10.20

24 

Khair Forest land 

C 9 

Stump 

in 

Rotten 

Conditi

on    

IV 32° 

09'37.86" 

75°50'40.79" 

Khata/Khatouni 

No. 184 Min 

/370 Min, 

Khasra No. 

1073, Area 01-

45-20 HM 

Mohal Makroli, 

Sub-Tehsil 

Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Entered into Death 

Register at Sr No.31 

Dated 14.07.2013 

(Annexure 6) 

Felled by 

locals for 

cremation 

purpose 

as per 

their 

rights so 

registered 

in wajib-

ul-arj 

70 Site 

No. 14 

25.10.20

24 

Khair Forest land 

C 9 

Stump 

in 

Rotten 

Conditi

on    

V 32° 

09'37.86" 

75°50'40.79 

Khata/Khatouni 

No. 184 Min 

/370 Min, 

Khasra No. 

1073, Area 01-

45-20 HM 

Mohal Makroli, 

Sub-Tehsil 

Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Entered into Death 

Register at Sr No.31 

Dated 14.07.2013 

(Annexure 6) 

Felled by 

locals for 

cremation 

purpose 

as per 

their 

rights so 

registered 

in wajib-

ul-arj 

40 116



Mahfooja 

Gair 

Mahduda 

71 Site 

No. 14 

25.10.20

24 

Khair Forest land 

C 9 

Stump 

in 

Rotten 

Conditi

on    

V 32° 

09'37.86" 

75°50'40.79 

Khata/Khatouni 

No. 184 Min 

/370 Min, 

Khasra No. 

1073, Area 01-

45-20 HM 

Mohal Makroli, 

Sub-Tehsil 

Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Entered into Death 

Register at Sr No.31 

Dated 14.07.2013 

(Annexure 6) 

Felled by 

locals for 

cremation 

purpose 

as per 

their 

rights so 

registered 

in wajib-

ul-arj 

72 Site 

No. 14 

25.10.20

24 

Khair Forest land 

C 9 

Stump 

in 

Rotten 

Conditi

on    

V 32° 

09'37.86" 

75°50'40.79 

Khata/Khatouni 

No. 184 Min 

/370 Min, 

Khasra No. 

1073, Area 01-

45-20 HM 

Mohal Makroli, 

Sub-Tehsil 

Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Entered into Death 

Register at Sr No.31 

Dated 14.07.2013 

(Annexure 6) 

Felled by 

locals for 

cremation 

purpose 

as per 

their 

rights so 

registered 

in wajib-

ul-arj 

73 Site 

No. 14 

25.10.20

24 

Khair Forest land 

C 9 

Old 

Dry 

IV 32° 

09'37.86" 

Khata/Khatouni 

No. 184 Min 

Ownership 

of Sarkar 

Dry Khair Salvage 

Lot 2015-16 

Felling of 

Dry 

41117



Stump  75°50'40.79 /370 Min, 

Khasra No. 

1073, Area 01-

45-20 HM 

Mohal Makroli, 

Sub-Tehsil 

Gangath 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

(Annexure 3) Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

74 Site 

No. 14 

25.10.20

24 

Khair Forest land 

C 9 

Old 

Dry 

Stump  

V 32° 09'3.89" 

75°50'56.89 

Khata/Khatouni 

No. 184 Min 

/370 Min, 

Khasra No. 

1073, Area 01-

45-20 HM 

Mohal Makroli, 

Sub-Tehsil 

Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dry Khair Salvage 

Lot 2015-16 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

75 Site 

No. 14 

25.10.20

24 

Khair Forest land 

C 9 

Old 

Dry 

Stump  

V 32° 09'3.89" 

75°50'56.89 

Khata/Khatouni 

No. 184 Min 

/370 Min, 

Khasra No. 

1073, Area 01-

45-20 HM 

Mohal Makroli, 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Entered into Death 

Register at Sr No.95 

Dated 22.11.2021 

(Annexure 6) 

Felled by 

locals for 

cremation 

purpose 

as per 

their 

rights so 
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Sub-Tehsil 

Gangath 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

registered 

in wajib-

ul-arj 

76 Site 

No. 14 

25.10.20

24 

Khair Forest land 

C 9 

Old 

Dry 

Stump  

V 32° 09'3.89" 

75°50'56.89 

Khata/Khatouni 

No. 184 Min 

/370 Min, 

Khasra No. 

1073, Area 01-

45-20 HM 

Mohal Makroli, 

Sub-Tehsil 

Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Entered into Death 

Register at Sr No.95 

Dated 22.11.2021 

(Annexure 6) 

Felled by 

locals for 

cremation 

purpose 

as per 

their 

rights so 

registered 

in wajib-

ul-arj 

77 Site 

No. 14 

25.10.20

24 

Khair Forest land 

C 9 

Old 

Dry 

Stump  

V 32° 09'3.89" 

75°50'56.89 

Khata/Khatouni 

No. 184 Min 

/370 Min, 

Khasra No. 

1073, Area 01-

45-20 HM 

Mohal Makroli, 

Sub-Tehsil 

Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Entered into Death 

Register at Sr No. 

45 Dated 

23.05.2014 

(Annexure 6) 

Felled by 

locals for 

cremation 

purpose 

as per 

their 

rights so 

registered 

in wajib-

ul-arj 
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Mahfooja 

Gair 

Mahduda 

78 Site 

No. 14 

25.10.20

24 

Khair Forest land 

C 9 

Old 

Dry 

Stump  

IV 32° 09'3.89" 

75°50'56.89 

Khata/Khatouni 

No. 184 Min 

/370 Min, 

Khasra No. 

1073, Area 01-

45-20 HM 

Mohal Makroli, 

Sub-Tehsil 

Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Entered into Death 

Register at Sr No. 

45 Dated 

23.05.2014 

(Annexure 6) 

Felled by 

locals for 

cremation 

purpose 

as per 

their 

rights so 

registered 

in wajib-

ul-arj 

79 Site 

No. 14 

25.10.20

24 

Khair Forest land 

C 9 

Old 

Dry 

Stump  

V 32° 09'3.89" 

75°50'56.89 

Khata/Khatouni 

No. 184 Min 

/370 Min, 

Khasra No. 

1073, Area 01-

45-20 HM 

Mohal Makroli, 

Sub-Tehsil 

Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Entered into Death 

Register at Sr No.97 

Dated 18.12.2022 

(Annexure 6) 

Felled by 

locals for 

cremation 

purpose 

as per 

their 

rights so 

registered 

in wajib-

ul-arj 

80 Site 

No. 14 

25.10.20

24 

Khair Forest land 

C 9 

Very 

Old 

V 32° 09'3.89" 

75°50'56.89 

Khata/Khatouni 

No. 184 Min 

Ownership 

of Sarkar 

Entered into Death 

Register at Sr No.49 

Felled by 

locals for 
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Dry 

Stump  

/370 Min, 

Khasra No. 

1073, Area 01-

45-20 HM 

Mohal Makroli, 

Sub-Tehsil 

Gangath 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dated 16.11.2014 

(Annexure 6) 

cremation 

purpose 

as per 

their 

rights so 

registered 

in wajib-

ul-arj 

81 Site 

No. 14 

25.10.20

24 

Khair  Forest land 

C 9 

Very 

Old 

Dry 

Stump  

V 32° 09'3.89" 

75°50'56.89 

Khata/Khatouni 

No. 184 Min 

/370 Min, 

Khasra No. 

1073, Area 01-

45-20 HM 

Mohal Makroli, 

Sub-Tehsil 

Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Entered into Death 

Register at Sr No.49 

Dated 16.11.2014 

(Annexure 6) 

Felled by 

locals for 

cremation 

purpose 

as per 

their 

rights so 

registered 

in wajib-

ul-arj 

82 Site 

No. 14 

25.10.20

24 

Khair Forest land 

C 9 

Stump 

in 

Rotten 

Conditi

on    

V 32° 

09'37.86" 

75°50'40.79" 

Khata/Khatouni 

No. 184 Min 

/370 Min, 

Khasra No. 

1073, Area 01-

45-20 HM 

Mohal Makroli, 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Entered into Death 

Register at Sr No. 

56 Dated 

19.08.2015 

(Annexure 6) 

Felled by 

locals for 

cremation 

purpose 

as per 

their 

rights so 
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Sub-Tehsil 

Gangath 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

 

 

 

registered 

in wajib-

ul-arj 

83 Site 

No. 15 

25.10.20

24 

Khair Forest land 

C 27 

Old 

Dry 

Stump 

IV 32° 

09'50.60" 

75°49'52.14" 

Khata/Khatouni 

No. 104 Min 

/158 Min, 

Khasra No. 

309, Area 04-

11-74 HM 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar H 

P, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

 

 

 

Dry Khair Salvage 

Lot 2015-16 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

84 Site 

No. 15 

25.10.20

24 

Khair Forest land 

C 27 

Old 

Dry 

Stump 

V 32° 

09'50.60" 

75°49'52.14 

Khata/Khatouni 

No. 104 Min 

/158 Min, 

Ownership 

of Sarkar H 

P, Kabja 

Dry Khair Salvage 

Lot 2015-16 

(Annexure 3) 

Felling of 

Dry 

Salvage 
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Khasra No. 

309, Area 04-

11-74 HM 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 

85 Site 

No. 16 

25.10.20

24 

Khair Forest land 

C 12 

Old 

Dry 

Stump 

V 32° 

09'50.60" 

75°49'52.14 

Khata/Khatouni 

No. 104 Min 

/158 Min, 

Khasra No. 

315, Area 05-

82-01 HM 

Mohal 

Matohali, Sub-

Tehsil Gangath 

Ownership 

of Sarkar 

HP, Kabja 

Van 

Vibhag 

Tabe 

Bartan 

Bartandara

n, Reserve 

Pool, 

Kisam 

Jangal 

Mahfooja 

Gair 

Mahduda 

Dry Khair Salvage 

Lot 2015-16 

(Annexure 3) 

Felling of 

Dry 

Salvage 

trees is 

Governm

ent Legal 

felling 

Carried 

through 

HP state 

forest 

Develop

ment Ltd 
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No. 1089/Ind 
HP Forest Department  
Dated/ Bhadroya, the 05.11.2024 

 

From:- 

Range Forest Officer, 

Indora Forest Range, Bhadroya 

 

To: - 

Sub Divisional Magistrate  

Indora  

 

Subject; -Regarding Original Application No. 1074/2024 – Durgesh Katoch V/s State of 

H.P.  

 

Sir, 

On the matter cited above it is submitted that in compliance of Hon’ble National Green 

Tribunal Principal Bench order in original application No.1074/2024, the Joint committee 

representatives as Sh. Amit Sharma, HPFS, DFO Nurpur, Nurpur Forest Division , Sh. Sunny 

Goel, Technical Officer, Representative of RO, MoEF&CC, Chandigarh and Dr. Surender 

Thakur, SDM Indora visited the sites on 03.10.2024 , 22.10.2024 , 24.10.0204 and 

25.10.2024 as mentioned by applicant along with local revenue authorities, forest staff of 

Indora Forest Range with Kanungo Forest and the applicant Sh. Durgesh Katoch was also 

associated during site inspectionand all the relevant official records like Compartment 

History file , Damage Report Dhiala Beat , Death Register , copies of wajib-ul-arj was 

produced before committee during inspections of DhialaBehri Forest and the Stump wise 

status is as -  

 
Site No. 1     Dated – 03.10.2024 

Sr No.  Species 

/Stump 

GPS 

Location 

Type of Land 

& 

Compartment  

Condition Class 

of 

Stump 

Action 

Taken  

Remarks if any  

1 Khair  32°17'14.21" 

75°84'38.05" 
Forest land -

C-5 

Old 

Stump  

III Entered 

into Death 

Register at 

Sr No.109 

Dated 

29.01.2024 

(Annexture 

R-4) 

Felled by locals for 

cremation purpose 

as per their rights 

so registered in 

wajib-ul-arj 

 

Site No. 2     Dated – 03.10.2024 

Sr 

No.  

Species 

/Stump 

GPS 

Location 

Type of Land  Condition Class 

of 

Stump 

Action 

Taken  

Remarks if any  

1. Khair  32°10'24.21" 

75°80'22.12" 
Forest land -

C-5 

Green 

Stump  

with 

Coppice 

shoots of 

less then 1 

V Already 

reported to 

police 

authorities 

vide GD 

No. 040 

Cognizance has been taken 

through Police GD No. 040 

/2024 Dated 27/04/2024. 
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Site No. 3    Dated – 03.10.2024 

 

Site No. 4    Dated – 03.10.2024 

 

Site No. 5     Dated – 22.10.2024 

Sr 

No.  

Species 

/Stump 

GPS 

Location 

Type of Land & 

Compartment 

Condition Class 

of 

Stump 

Action Taken  Remarks if any  

year dated 

27/04/202

4.(Annext

ure R-3) 

2. Khair  32°10'24.21" 

75°80'22.12" 
Forest land -

C-5 

Green 

Stump  

with 

Coppice 

shoots of 

less then 1 

year 

IV  Already 

reported to 

police 

authorities 

vide GD 

No. 040 

dated 

27/04/202

4.(Annext

ure R-3) 

Cognizance has been taken 

through Police GD No. 040 

/2024 Dated 27/04/2024. 

Sr 

No.  

Species 

/Stump 

GPS 

Location 

Type of Land 

& 

Compartment 

Condition Class 

of 

Stump 

Action Taken  Remarks if any  

1 Khair  32°10'16" 

75°50'38" 
Forest Land 

C-6 

Old 

Stump 

IV Action already 

taken by forest 

officials vide 

Damage Report 

No. 

043/264/NFD 

Dated 

02.01.2023 

(Annexture R-

3) 

Felled by locals 

for domestic 

use. Action as 

per law already 

been taken. 

2 Khair  32°10'16" 

75°50'38" 
Forest Land 

C-6 

Old 

Stump  

V Action already 

taken by forest 

officials vide 

Damage Report 

No. 

043/264/NFD 

Dated 

02.01.2023 

Amount 

34498/- 

(Annexture R-

3) 

Felled by locals 

for domestic 

use. Action as 

per law already 

been taken. 

Sr 

No.  

Species 

/Stump 

GPS 

Location 

Type of Land 

& 

Compartment 

Condition Class of 

Stump 

Action 

Taken  

Remarks if any  

1 Unknown 32°09'31.N" 

75°50'34.E" 
Forest land C-9 unclassified unclassed Nothing 

found 

Nothing Found 
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1 Khair 32°09'14.21" 

75°49'55.05" 
Forest Land C-10 Stump in 

rotten 

condition 

IV Dry Khair Salvage 

Lot year 2007- 

08(Annexture R-

1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

2 Khair 32°09'15.11" 

75°49'55.64" 
Forest Land C-10 Very Old 

Dry Stump 
IV Dry Khair Salvage 

Lot No. 26/2011- 

12 

(Annexture R-1 ) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

3 Khair 32°09'16.75" 

75°49'15.98" 
Forest Land C-10 Old Dry 

Stump 
IV Dry Khair Salvage 

Lot No. 26/2011- 

12 

(Annexture R-1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

4 Khair 32°09'17.09" 

75°49'15.55" 
Forest Land C-10 Old Dry 

Stump 
IV Dry Khair Salvage 

Lot No. 26/2011- 

12 

(Annexture R-1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

5 Khair 32°09'16.73" 

75°49'15.16" 
Forest Land C-10 Old Dry 

Stump 
III Dry Khair Salvage 

Lot No. 26/2011- 

12 

(Annexture R-1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

6 Unknow

n  

32° 09'6.69" 

75°49'55.11" 
Forest Land C-10 Unclassed   Unclass

ed   
No Evidence 

found  

Excavated Earth 

found  

7 Unknow

n 

32°09'16.63" 

75°49'54.97" 
Forest Land C-10 Unclassed   Unclass

ed   
No Evidence 

found  

Excavated Earth 

found  

8 Khair 32°09'16.76" 

75°49'54.89" 
Forest Land C-10 Stump in 

rotten 

condition 

IV Dry Khair Salvage 

Lot year 2007- 

08(Annexture R-

1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

9 Khair 32°09'16.99" 

75°49'54.14" 
Forest Land C-10 Very Old 

Dry Stump 
V Dry Khair Salvage 

Lot No. 26/2011- 

12 

(Annexture R-1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

10 Khair 32°09'17.69" 

75°49'53.69" 
Forest Land C-10 Very Old 

Dry Stump 
V Dry Khair Salvage 

Lot No. 26/2011- 

12 

(Annexture R-1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

11 Khair 32°09'19.22" 

75°49'51.74" 
Forest Land C-10 Green 

Stump  

with 

Coppice 

shoots of 

less then 1 

year 

IV Already reported to 

police authorities 

vide GD No. 040 

dated 27/04/2024 

(Annexture R-3). 

Cognizance has been 

taken through Police 

GD No. 040 /2024 

Dated 27/04/2024. 

12 Khair 32°09'16.99" 

75°49'50.72" 
Forest Land C-10 Stump in 

rotten 

condition 

IV Dry Khair Salvage 

Lot year 2007- 

08(Annexture R-

1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

13 Khair 32°09'16.08" 

75°49'50.21" 
Forest Land C-10 Stump in 

rotten 

condition 

VI Dry Khair Salvage 

Lot year 2007- 

08(Annexture R-

1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

14 Khair 32°09'16.62" 

75°49'50.68" 
Forest Land C-10 Very Old 

Dry Stump 
III Dry Khair Salvage 

Lot No. 26/2011- 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 
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12 

(Annexture R-1) 

through HP state forest 

Development Ltd 

15 Khair 32°09'16.13" 

75°49'50.19" 
Forest Land C-10 Very Old 

Dry Stump 
IV Dry Khair Salvage 

Lot No. 26/2011- 

12 

(Annexture R-1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

16 Khair 32°09'15.53" 

75°49'51.98" 
Forest Land C-10 Green 

Stump  

with 

Coppice 

shoots of 

less then 1 

year 

III Already reported to 

police authorities 

vide GD No. 040 

dated 27/04/2024 

(Annexture R-3). 

Cognizance has been 

taken through Police 

GD No. 040 /2024 

Dated 27/04/2024. 

17 Unknow

n 

32°09'18.60" 

75°49'52.66" 
Forest Land C-10 Unclassed  Unclass

ed  
No Evidence 

found  

Excavated Earth 

found 

18 Khair 32°09'15.62" 

75°49'52.88" 
Forest Land C-10 Old Dry 

Stump 
IV Dry Khair Salvage 

Lot No. 26/2011- 

12 

(Annexture R-1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

19 Khair 32°09'15.95" 

75°49'53.56" 
Forest Land C-10 Stump in 

rotten 

condition 

V Dry Khair Salvage 

Lot year 2007- 08 

(Annexture R-1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

 

 

Site No. 6   Dated – 22.10.2024 

Sr No.  Species 

/Stump 

GPS 

Location 

Type of Land & 

Compartment 

Condition Class of 

Stump 

Action 

Taken  

Remarks if any  

1 Khair 32°09'07.28" 

75°49'41.30" 
Forest Land C-

11 

Old Dry 

Stump  
IV Dry Khair 

Salvage Lot 

2007- 08 

(Annexture 

R-1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

2 Khair 32°09'09.33" 

75°49'49.55" 
Forest Land C-

11 

Green 

Stump  

with 

Coppice 

shoots of 

less then 1 

year 

IV Police GD 

No. 040 

dated 

27/04/2024. 

(Annexture 

R-3) 

Cognizance has been 

taken through Police 

GD No. 040 /2024 

Dated 27/04/2024. 

3 Khair 32°09'09.74" 

75°49'40.67" 
Forest Land C-

11 

Green 

Stump  

with 

Coppice 

shoots of 

less then 1 

year 

IV Police GD 

No. 040 

dated 

27/04/2024 

(Annexture 

R-3) 

Cognizance has been 

taken through Police 

GD No. 040 /2024 

Dated 27/04/2024. 

4 Khair 32°09'09.23" 

75°49'40.51" 
Forest Land C-

11 

Green 

Stump  

with 

Coppice 

shoots of 

less then 1 

year 

III Police GD 

No. 040 

dated 

27/04/2024 

(Annexture 

R-3 ) 

Cognizance has been 

taken through Police 

GD No. 040 /2024 

Dated 27/04/2024. 
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5 Khair 32°09'09.78" 

75°49'40.52" 
Forest Land C-

11 

Green 

Stump  

with 

Coppice 

shoots of 

less then 1 

year 

IV Police GD 

No. 040 

dated 

27/04/2024 

(Annexture 

R-3) 

Cognizance has been 

taken through Police 

GD No. 040 /2024 

Dated 27/04/2024. 

6 Khair 32°09'10.41" 

75°49'40.41" 
Forest Land C-

11 

Green 

Stump  

with 

Coppice 

shoots of 

less then 1 

year 

III Police GD 

No. 040 

dated 

27/04/2024 

(Annexture 

R-3) 

Cognizance has been 

taken through Police 

GD No. 040 /2024 

Dated 27/04/2024. 

7 Khair 32°09'10.49" 

75°49'4056" 
Forest Land C-

11 

Green 

Stump  

with 

Coppice 

shoots of 

less then 1 

year 

III Police GD 

No. 040 

dated 

27/04/2024 

(Annexture 

R-3) 

Cognizance has been 

taken through Police 

GD No. 040 /2024 

Dated 27/04/2024. 

8 Unknown 32°09'14.15" 

75°49'43.13" 
Forest Land C-

11 

Unclassed Unclassed No Evidence 

found  
Excavated earth 

found  

9 Unknown  32°09'14.15" 

75°49'43.13" 
Forest Land C-

11 

Unclassed Unclassed No Evidence 

found 
Excavated earth 

found  

 

Site No. 7   Dated – 24.10.2024 

Sr No.  Species 

/Stump 

GPS 

Location 

Type of 

Land & 

Compartm

ent 

Condition Class of 

Stump 

Action 

Taken  

Remarks if any  

1 Khair 32°09'03.89" 

75°50'56.89" 
Forest 

Land C-8 

Very Old 

Dry   

Stump 

IV Entered 

into Death 

Register at 

Sr No.46 

Dated 

31.08.2014 

(Annextur

e R-4) 

Felled by locals for 

cremation purpose as 

per their rights so 

registered in wajib-ul-

arj 

2 Khair 32°09'08.11" 

75°50'55.11" 
Forest 

Land C-8 

Very Old 

Dry   

Stump 

V Entered 

into Death 

Register at 

Sr No.46 

Dated 

31.08.2014 

(Annextur

e R-4) 

Felled by locals for 

cremation purpose as 

per their rights so 

registered in wajib-ul-

arj 

3 Khair 32°09'02.11" 

75°50'05" 
Forest 

Land C-8 

Old Green 

Stump 

with 

Coppice 

Growth  

IV Entered 

into Death 

Register at 

Sr No.93 

Dated 

25.05.2020 

(Annextur

Felled by locals for 

cremation purpose as 

per their rights so 

registered in wajib-ul-

arj 
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Site No. 8    Dated – 24.10.2024 

 

Sr 

No.  

Species 

/Stump 

GPS 

Location 

Type of Land 

& 

Compartment 

Condition Class of 

Stump  

Action 

Taken  

Remarks if any  

1 Khair 32°09'22.33" 

75°50'46.36" 
Forest Land C-

10 

Green Stump  

with Coppice 

shoots of more 

then Two 

years 

IV Entered 

into Death 

Register at 

Sr No.100 

Dated 

11.02.2023 

(Annexture 

R-4) 

Felled by locals for 

cremation purpose as 

per their rights so 

registered in wajib-

ul-arj 

2 Khair 32°09'23.66" 

75°50'46.67" 
Forest Land C-

10 

Green Stump  

with Coppice 

shoots of more 

then Two 

years 

IV Entered 

into Death 

Register at 

Sr No.100 

Dated 

11.02.2023 

(Annexture 

R-4) 

Felled by locals for 

cremation purpose as 

per their rights so 

registered in wajib-

ul-arj 

3 Khair 32°09'23.66" 

75°50'46.47" 
Forest Land C-

10 

Old Dry 

Stump 

IV Dry Khair 

Salvage Lot 

No. 

26/2011- 12 

(Annexture 

R-1) 

Felling of Dry Salvage 

trees is Government Legal 

felling Carried through 

HP state forest 

Development Ltd 

4 Khair 32°09'23.67" 

75°50'46.78" 
Forest Land C-

10 

Green Stump  

with Coppice 

shoots of less 

then 1 year 

III Police GD 

No. 040 

dated 

27/04/2024 

(Annexture 

R-3) 

Cognizance has been 

taken through Police GD 

No. 040 /2024 Dated 

27/04/2024. 

 

Site No. 9   Dated – 24.10.2024 

 

Sr No.  Species 

/Stump 

GPS Location Type of 

Land & 

Compartme

nt 

Condition Class of 

Stump  

Action 

Taken  

Remarks if any  

1 Khair 32° 09'22.36" 

75°49'21.25" 
Forest Land 

C-25 

Green Stump  

with Coppice 

shoots of less 

then 1 year 

III Entered 

into Death 

Register at 

Sr No.86 

Dated 

Felled by locals for 

cremation purpose 

as per their rights 

so registered in 

wajib-ul-arj 

e R-4) 

4 Khair 32° 09'02" 

75°50'08" 
Forest 

Land C-8 

Very Old 

Dry 

Stump  

V Entered 

into Death 

Register at 

Sr No.46 

Dated 

31.08.2014 

(Annextur

e R-4) 

Felled by locals for 

cremation purpose as 

per their rights so 

registered in wajib-ul-

arj 
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13.03.2024 

(Annextur

e R-4) 

2 Khair 32° 09'22.47" 

75°49'20.42" 
Forest Land 

C-25 

Very Old Dry 

Stump  

IV Dry Khair 

Salvage Lot 

2011- 12 

(Annextur

e R-1 ) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

3 Khair 32° 09'23.34" 

75°49'19.22" 
Forest Land 

C-25 

Green Stump  

with Coppice 

shoots of less 

then 1 year 

IV Entered 

into Death 

Register at 

Sr No.86 

Dated 

13.03.2024 

(Annextur

e R-4 ) 

Felled by locals for 

cremation purpose 

as per their rights 

so registered in 

wajib-ul-arj 

4 Khair 32° 09'24.34" 

75°49'17.65" 
Forest Land 

C-25 

Green Stump  

with Coppice 

shoots of less 

then 1 year 

IV Entered 

into Death 

Register at 

Sr No.91 

Dated 

02.03.2024 

(Annextur

e R-4) 

Felled by locals for 

cremation purpose 

as per their rights 

so registered in 

wajib-ul-arj 

5 Khair 32° 09'24.93" 

75°49'17.57" 
Forest Land 

C-25 

Very Old 

Stump  

IV Dry 0Khair 

Salvage Lot 

2011- 12 

(Annextur

e R-1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

6 Unknown  32° 09'25.63" 

75°49'17.46" 
Forest Land 

C-25 

Unclassed  Unclassed No 

evidence 

found  

Excavated Earth 

found only  

7 Unknown  32° 09'23.34" 

75°49'20.42" 
Forest Land 

C-25 

Unclassed Unclassed No 

evidence 

found 

Excavated Earth 

found  

8 Khair 32° 09'22.47" 

75°49'19.22" 
Forest Land 

C-25 

Very Old 

Stump 

IV Dry Khair 

Salvage Lot 

2011- 12 

 

(Annextur

e R-1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

9 Khair 32° 09'22.45" 

75°49'20.46" 
Forest Land 

C-25 

Old Stump  IV Dry Khair 

Salvage Lot 

2011- 12 

(Annextur

e R-1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

 

Site No. 10    Dated – 25.10.2024 

Sr 

No.  

Species 

/Stump 

GPS Location Type of 

Land  

Condition Class 

of 

stump  

Action Taken  Remarks if any  

1 Khair 32° 09'51.90" 

75°49'29.35" 
Forest land C-

26 
Very Old Dry 

Stump 

IV Dry Khair Salvage 

Lot 2011-12 

(Annexture R-1) 

Felling of Dry 

Salvage trees is 

Government Legal 

felling Carried 
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through HP state 

forest Development 

Ltd 

2 Khair 32° 09'51.89" 

75°49'29.24" 
Forest land C-

26 
Green Stump  

with Coppice 

shoots of more 

then 3 years 

V DR No. 019/264 

NFD Dated 

21.01.2020 

(Annexture R-3) 

Cognizance has 

been taken 

through 

Damage Report  

3 Khair 32° 09'51.89" 

75°49'29.24" 
Forest land C-

26 
Very Old Dry 

Stump 

IV Dry Khair Salvage 

Lot 2017-18 

(Annexture R-1) 

Felling of Dry 

Salvage trees is 

Government Legal 

felling Carried 

through HP state 

forest Development 

Ltd 

4 Khair 32° 09'51.89" 

75°49'29.24 
Forest land C-

26 
GreenStump  

with Coppice 

shoots of more 

then 3 years  

V DR No. 019/264 

NFD Dated 

21.01.2020  

Amount 19720 Rs 

(Annexture R-3) 

Cognizance has 

been taken 

through 

Damage Report  

5 Khair 32° 09'53.09" 

75°49'29.85 
Forest land C-

26 
Old Dry Stump  IV Dry Khair Salvage 

Lot 2017-18 

(Annexture R-1) 

Felling of Dry 

Salvage trees is 

Government Legal 

felling Carried 

through HP state 

forest Development 

Ltd 

6 Khair 32° 09'53.09" 

75°49'29.85 
Forest land C-

26 
Old Dry Stump  IV Dry Khair Salvage 

Lot 2018-19 

(Annexture R-1) 

Felling of Dry 

Salvage trees is 

Government Legal 

felling Carried 

through HP state 

forest Development 

Ltd 

7 Khair 32° 09'53.09" 

75°49'29.85 
Forest land C-

26 
Old Dry Stump  V Dry Khair Salvage 

Lot 2017-18 

(Annexture R-1) 

Felling of Dry 

Salvage trees is 

Government Legal 

felling Carried 

through HP state 

forest Development 

Ltd 

8 Khair 32° 09'53.09" 

75°49'29.85 
Forest land C-

26 
Old Dry Stump  V Dry Khair Salvage 

Lot 2017-18 

(Annexture R-1) 

Felling of Dry 

Salvage trees is 

Government Legal 

felling Carried 

through HP state 

forest Development 

Ltd 

9 Khair 32° 09'52.91" 

75°49'30.41 
Forest land C-

26 
Old Dry Stump  IV Dry Khair Salvage 

Lot 2018-19 

(Annexture R-1) 

Felling of Dry 

Salvage trees is 

Government Legal 

felling Carried 

through HP state 

forest Development 

Ltd 

10 Khair 32° 09'52.98" 

75°49'30.58 
Forest land C-

26 
Old Dry Stump  V Dry Khair Salvage 

Lot 2018-19 

(Annexture R-1) 

Felling of Dry 

Salvage trees is 

Government Legal 

felling Carried 

through HP state 

forest Development 
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Ltd 

11 Khair 32° 16'42.27" 

75°49'82.86 
Forest land C-

26 
Very Old Dry 

Stump 

IV Dry Khair Salvage 

Lot 2011-12 

(Annexture R-1) 

Felling of Dry 

Salvage trees is 

Government Legal 

felling Carried 

through HP state 

forest Development 

Ltd 

12 Khair 32° 16'38.87" 

75°82'56.22 
Forest land C-

26 
Very Old Dry 

Stump 

V Dry Khair Salvage 

Lot 2011-12 

(Annexture R-1) 

Felling of Dry 

Salvage trees is 

Government Legal 

felling Carried 

through HP state 

forest Development 

Ltd 

13 Khair 32° 16'63.89" 

75°82'80.89 
Forest land C-

26 
Very Old Dry 

Stump 

V Dry Khair Salvage 

Lot 2011-12 

(Annexture R-1) 

Felling of Dry 

Salvage trees is 

Government Legal 

felling Carried 

through HP state 

forest Development 

Ltd 

14 Khair 32°09'51.90" 

75°49’29.35 

Forest land C-

26 
Very Old Dry 

Stump 

IV Dry Khair Salvage 

Lot 2011-12 

(Annexture R-1) 

Felling of Dry 

Salvage trees is 

Government Legal 

felling Carried 

through HP state 

forest Development 

Ltd 

 

Site No. 11  Dated – 25.10.2024 

Sr 

No.  

Species 

/Stump 

GPS Location Type of 

Land  

Condition Class of 

Stump  

Action 

Taken  

Remarks if any  

1 Khair 32° 09'55.78" 

75°49'32.76" 
Forest land C-

24 
Old Dry 

Stump  

IV Dry Khair 

Salvage Lot 

2017-18 

(Annexture 

R-1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

Site No. 12    Dated – 25.10.2024 

Sr 

No.  

Species 

/Stump 

GPS 

Location 

Type of Land  Condition Class Action 

Taken  

Remarks if any  

1 Khair  32°10'30" 

75°50'74" 
Forest land C-

5 

Fresh 

Standing 

IV No action 

Required  

Standing tree with 

saw cut found  

 

Site No. 13    Dated – 25.10.2024 

Sr 

No.  

Species 

/Stump 

GPS 

Location 

Type of Land 

& 

Compartment 

Condition Class  Action 

Taken  

Remarks if any  

1 Khair 32° 09'33.56" 

75°50'25.16" 
Forest land C-

10 

Stump with 

naked Roots  

V DR No. 

050/264 

NFD Dated 

03.02.2023 

Amount 

11314 Rs 

(Annextur

e R-3) 

Cognizance has 

been taken through 

Damage Report  
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Site No. 14   Dated – 25.10.2024 

Sr 

No.  

Species 

/Stump 

GPS 

Location 

Type of Land 

& 

Compartment 

Condition Class 

of 

Stump  

Action Taken  Remarks if any  

1 Khair 32° 09'37.86" 

75°50'40.79" 
Forest land C-9  Stump in 

Rotten 

Condition    

IV Entered into 

Death Register at 

Sr No.31 Dated 

14.07.2013 

(Annexture R-

4) 

Felled by locals for 

cremation purpose 

as per their rights 

so registered in 

wajib-ul-arj 

2 Khair 32° 09'37.86" 

75°50'40.79 
Forest land C-9  Stump in 

Rotten 

Condition    

V Entered into 

Death Register at 

Sr No.31 Dated 

14.07.2013 

(Annexture R-

4) 

Felled by locals for 

cremation purpose 

as per their rights 

so registered in 

wajib-ul-arj 

3 Khair 32° 09'37.86" 

75°50'40.79 
Forest land C-9  Stump in 

Rotten 

Condition    

V Entered into 

Death Register at 

Sr No.31 Dated 

14.07.2013 

(Annexture R-

4) 

Felled by locals for 

cremation purpose 

as per their rights 

so registered in 

wajib-ul-arj 

4 Khair 32° 09'37.86" 

75°50'40.79 
Forest land C-9  Stump in 

Rotten 

Condition    

V Entered into 

Death Register at 

Sr No.31 Dated 

14.07.2013 

(Annexture R-

4) 

Felled by locals for 

cremation purpose 

as per their rights 

so registered in 

wajib-ul-arj 

5 Khair 32° 09'37.86" 

75°50'40.79 
Forest land C-9  Old Dry 

Stump  

IV Dry Khair Salvage 

Lot 2015-16 

(Annexture R-

1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

6 Khair 32° 09'3.89" 

75°50'56.89 
Forest land C-9  Old Dry 

Stump  

V Dry Khair Salvage 

Lot 2015-16 

(Annexture R-

1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

7 Khair 32° 09'3.89" 

75°50'56.89 
Forest land C-9  Old Dry 

Stump  

V Entered into 

Death Register at 

Sr No.95 Dated 

22.11.2021 

(Annexture R-

4) 

Felled by locals for 

cremation purpose 

as per their rights 

so registered in 

wajib-ul-arj 

8 Khair 32° 09'3.89" 

75°50'56.89 
Forest land C-9  Old Dry 

Stump  

V Entered into 

Death Register at 

Sr No.95 Dated 

22.11.2021 

(Annexture R-

4) 

Felled by locals for 

cremation purpose 

as per their rights 

so registered in 

wajib-ul-arj 

9 Khair 32° 09'3.89" 

75°50'56.89 
Forest land C-9  Old Dry 

Stump  

V Entered into 

Death Register at 

Sr No.45 Dated 

23.05.2014 

(Annexture R-

4) 

Felled by locals for 

cremation purpose 

as per their rights 

so registered in 

wajib-ul-arj 
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10 Khair 32° 09'3.89" 

75°50'56.89 
Forest land C-9  Old Dry 

Stump  

IV Entered into 

Death Register at 

Sr No.45 Dated 

23.05.2014 

(Annexture R-

4) 

Felled by locals for 

cremation purpose 

as per their rights 

so registered in 

wajib-ul-arj 

11 Khair 32° 09'3.89" 

75°50'56.89 
Forest land C-9  Old Dry 

Stump  

V Entered into 

Death Register at 

Sr No.97 Dated 

18.12.2022 

(Annexture R-

4) 

Felled by locals for 

cremation purpose 

as per their rights 

so registered in 

wajib-ul-arj 

12 Khair 32° 09'3.89" 

75°50'56.89 
Forest land C-9  Very Old 

Dry Stump  

V Entered into 

Death Register at 

Sr No.49 Dated 

16.11.2014 

(Annexture R-

4) 

Felled by locals for 

cremation purpose 

as per their rights 

so registered in 

wajib-ul-arj 

13 Khair 32° 09'3.89" 

75°50'56.89 
Forest land C-9  Very Old 

Dry Stump  

V Entered into 

Death Register at 

Sr No.49 Dated 

16.11.2014 

(Annexture R-

4) 

Felled by locals for 

cremation purpose 

as per their rights 

so registered in 

wajib-ul-arj 

14 Khair 32° 09'3.89" 

75°50'56.89 
Forest land C-9  Very Old 

Dry Stump  

V Entered into 

Death Register at 

Sr No.56 Dated 

19.08.2015 

(Annexture R-

4) 

Felled by locals for 

cremation purpose 

as per their rights 

so registered in 

wajib-ul-arj 

 Site No. 15  Dated – 25.10.2024 

Sr 

No.  

Species 

/Stump 

GPS Location Type of Land 

& 

Compartment 

Condition Class of 

Stump  

Action 

Taken  

Remarks if any  

1 Khair 32° 09'50.60" 

75°49'52.14" 
Forest land C-

27 

Old Dry 

Stump 

IV Dry Khair 

Salvage Lot 

2015-16 

(Annexture 

R-1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

2 Khair 32° 09'50.60" 

75°49'52.14 
Forest land C-

27 

Old Dry 

Stump 

V Dry Khair 

Salvage Lot 

2015-16 

(Annexture 

R-1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 

Site No. 16   Dated – 25.10.2024 

Sr 

No.  

Species 

/Stump 

GPS 

Location 

Type of Land 

& 

Compartment 

Condition Class of 

Stump  

Action 

Taken  

Remarks if any  

1 Khair 32° 09'50.60" 

75°49'52.14 
Forest land C-

12  

Old Dry 

Stump 

V Dry Khair 

Salvage Lot 

2015-16 

(Annexture 

R-1) 

Felling of Dry Salvage 

trees is Government 

Legal felling Carried 

through HP state forest 

Development Ltd 
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IrltOM:-

!lLiilion I I ousc Ol'llccr .

l'o lioc Stalion inclora,

l)rstt. l(artgla I LP.

'I o:

l{angc lrorcsl Of ilocr ,

iu.iola lirrcst ltar-rgc , Bl-randroya,

I)istt, l(angr a I l.l'.

Sulrj cct : - Rcgarding status of FIR"/GD No' 040 Dt' 27 -04-24 '

Su.

l(iniliyint.olbrcttocloyorrr.oiliceiettertlo.S34dt'04i10i2()?-z1.Int1risr-cgarditis

iLllirnitlotl that a spol tuspcction haci bccn done in lhis matter by thc I lcad Constablc \4orlt1'

( iLrlcr ia N o. 1 8 I/O l'S Indora on dt.2't lo4l2o24. Forest guarcl Guarav Sharrna hacl protlttcccl

ru r1;clurcnL whioh is t.11 olsignatures by local peoplc of'that particular arca. in which

l rlcll ilr:olllc assot.tccl that lhcy gcncrally usc the Iucl ol.this partioulat. iilrost it.t i::lsc tlI.

iL:rrth or. in.ja11r.ans at lhcir homcs. As per the slatomellt of liorost gttard Guatav slLitlrl[r' it

ilitt] bcctr iillirlri tlrat tlrc ibrest o1-Dlriala beat t]P-115 l]hoc1i, C'10, C-l i,C.l2, C-5, t]

?,1,(].2-(lisundernarcatedprotectedforest,WHosE30%fuelcanbeutilisedbytlrclooal

pcoplo rcsiding in drat area. Af'tcr that DD Entry No' 40 dt'

Itulos hacl also bccn rnade in Daily Diary of PS Indora ln

luntlorway.ln f r-rttuc if auything aclverse comes into notico'

iind plttctcclut-o.

En close J doctrrnrnls;*

(r, Repll io Goruo. lro = I

e; sd-alus of GoNr.qu=;
E; S)DUI qrl Ol 2+ -ti-rq: I

To+qt = 3topNS,

27l04l?-4 under 24.4 III) i'olrcr:

t1t is regard,tlt,.: ittv.'stigirtiorr i;

Action will be takcn as 1.rcL'lar'v

'l'his is lbr your kir-rd information arrcl lurthor ncoessary acLion plcasr

,il
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No 88q /rnd
HP Forest Denartmelrt
;;.;;/';;;ii;., it"'" v - ta - i'" &\
Frorrr:-
ILange Irorest OIliccr,
Indora Forest Itange , Bhadrol a

To:,-
Siation IIousc Olllcer
Police Station lnclora

Sub.iect; - Regnrding status of FIR /GD No. 0;10 Dated 27,04,2021 .

Sir.
On mattcr citecl abor e it is subntittcd that vidc Original ,'\pplication No.

10'1412024 Durgesh Katoch vs State of IIP order passed b1 Ilon'ble t.\ational Green
'l'ribunal I'rincipal. Bench Nerv Delhi on dated 21.08.2024 , in Original Application it has

becn mcntioued by applicant that ccrtain IrlR's u,ere tegistcred birt llnal outcolt]e is not

indicated , so it is requested that Status of GD No. 0,10 Datcd 27 .012021 mav bc intitnalerl
soon in rvritten . so that fir|thcr ncccssary action be tal(en on nraittcr citcd aboYe .

ri {}1i'r: .l

6\

{$SeQJ$cer
UfnSliS{tutgra {H.Pt

I-.ncist No. . ... ../lNI)

Copy lrorwardatl to -
1. DFO Nurp''ur for information and further necessary aotion .

,//1.)-, .: J-, ,-ek e'/-
#,

eq -.4/*7

(H.Pt

I

Dated .........../.. ........1.........
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General Diary Details
(n-c-+n-are.r ft-+rur)

State (tTs?T): HllvlACl lAL PRAD:SH

Disrrict (rirdr)r PoLlcE DISTIRCT NURFUR

a)

b)

c)

d)

o)

f)

s)

P.S. (rrlr1r) lNDOrtA

c.D. No. (1I,,rr rE .lT d.):040

G.O. Dare {iqqlnqr l{4ii6)i271a4t2024 0B:58:57 PM

G.D. Type (()nlilusl q4)lt): Arrival

Name of writer and Rank (asd sr { 3lEtfi):PC/ Vishal chaudhary

Enky (for orricc0 cfafu (srlgrflft * flq): Hc/[4ounty Guleria/'18/
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$ntrol",t A1

HP Forest Department
Dated/ Bhadroya, the

Fronr: -

Rangc l-orest Officer,
lndora Ior(st Rangc. Bhudrr,) a

lo: - I

Divisional Forest OlIcer
Nurpul,

Subject: - Regarding l00yo chccking ofall compartment in Dhiala Bent.

Sir,
With ret'erencc to youl high ollice Letter no. 49116 Dated 24.10.2024 dated, a Llommittee has been

constituted v ide th is ofllce letter No. 1024/lN D Dated 26. I 0.2024 and checking/Combing o f lbrcsts o l' Dhiala
Behri Bcat by difl'erent teams was donc on Datcd 27.10.2024, 28.10.2024 al(i 29.10.2024 and thc dctail ol'
checking is as -

ld?

.tNo /lnd

Date of
Checkiug

Name of
Forest &
Compt.

Khair
stumps
(NoJ

Condition Description aId Renrarks

27.10.2024 t JPl l5 Behri
c-7

04 Old Dry Dry Salvage lotyear20l5-16 (I]clling of Dry
Salvagc trees is Covernment t,egal lblling Caried
through HP state forest Developmcnt Ltd)

UPll5 Bchri
c-9

02 Old l)ty- Dry Salvagc lot year 2015-16 (Felling ofDry
Salvage trees is Covernment l-egal Ielling Carricd
through Ill' statc lbrest Developmcnt Ltd)

L.JPI l5 Behri
c-r r

0l (ireen with
Coppice
growth of
more then a)

vears

Entered in death register Sr no. 73 dated
17.02.2018 (as per rights in wazib-ul-arz)

UPI l5 Behri
c-21

tJP115 Behri
c-25

05 Old Dry Dry Salvage lotycar20l l-12 (FellingofDry'
Salvage trees is Covernmcnt Legai lelling Carried
through tlP state fbrest Devclopment Ltd)

Ljl'll5 Behri
c-10

02 Old Dry Dry Salvagc lot year 201 1- 12 (Felling of Dty
Salvagc h ccs is Government Legal felliDg Carricd
through I IP statc Ibrest Devclopmant Ltd)

UPI l5 Behri
c- t2

0l Old I)rv I)r'y Salvagc lot ycar 20l5-16 (l)clling ofDry
Salvagc trccs is Governmcnt Legal lblling Carried

throu{rh llP statc lbrest Dcveiopmcnt [,td)
0l Green with

Coppice
growth oi
morc then 8

YCATS

Entered in death rcgistel Sr no. 52 datcd
30.01.2015( per rights in wazib-ul-arz)

UPl l5 Behri
c-24

0l Old Dry Dry Salvage lot year 20ll-12 (Feliing ol'Dry
Salvage trccs is Govcrnment l,egal Ielling Carlicd
through IIP state lbrest Development Ltd)
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)w
28fi0/2024 UPI l5 Behri

c-l

UPI l5 Behri
c-2

UPI l5 Beh
c-7

02 Old Dry Enlered in death registcr Sr no. 6l datcd
10.10.2016 ( per rights in wazib-ul-arz)

UPI l5 Behri
c-8

UPI l5 BehLi
c-r3

UPI l5 Behri
c-14

UPI l5 Behri
c-3 I

02 Old Dry Dry Salvage lot ye 20l8-19(FellingofDry
Salvage trees is Government Legal l'elling Carlied
throush HP state forest Development Ltd)

UPI l5 Behri
c-27

02 old Dry Dry Salvage lot year 2015-16 (Felling ofDry
Salvage trces is Govcrnment Legal fclling Carried
throuah HP state forest Development Ltd)

UPI l5 Behri
c-26

03 Old Dry Dry Salvage lot year 2018- l9 (Felling of Dry
Salvage tlees is Government Legal felling Carried
throush HP state forest Development Ltd)

UPI l5 Behri
c-30

02 Old Dry Dry Salvage lot year 2018- l9 (Felling ofDry
Salvage trees is Covernment Legal felling Carried
through HP state forest Development Ltd)

UPl l5llehri
c-32

UPI l5 Behri
c-l s

(JP115 Behri
c-r6

UP1l5 Behri
c-17

2911012024 UPl l5 Behri
c-3

0l Old Dry Dry Salvage lot year 2015-16 (Felling of Dry
Salvage trees is Covernment Legal felling Carried
throush HP state forest DeveloDment Ltd)

UPI l5 BehLi
c-4

(')2 Old Dry Dry Salvage lot year 2015-16 (Felling ofDry
Salvage trees is Government l-egal felling Carried
throush HP state forest Development Ltd)

UPI l5 BehLi
c-5

UPI l5 Behri
c-6

UP 1 15 Behri
c-8

UPII5 Bchri
c-9

t|2 Old Dry Dry Salvage lot year 2015- 16 (Fclling of Dry
Salvage trees is Covcrnmcnt [,cgal l'elling Car|icd
through llP slatc lbrest Dcvclopnrent Ltd)
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1e1

i
It is fLrther submitted that 100% checking ofall compartments of Dhiala beat have done and no illicit felling of

any kind was reported by committee.
This is tbr infbrmation and for further necessary action please.

(Repod of Committee , Salvage lot and Death register Copies Enclosed)

?tr{6 I t0\0 riillge lorest 0-!l(;er
lndorq[gpggffggffnce",
rt Bhadnptlbe Xrqra (H.P.,

oatea ...95.. 2....1 1...r-*-,.1Endst No.

Copy Forwarded to -.+1 Sn'l lndora lor inlbrmation.md tunher ncccssarl c..riun plc:rsc.

UPI l5 Behri
c-lq

UPI l5 Uehri
c-12

0t Old Dry Dry Salvage lotyear 2015-16 (Iclling ()1'Dry
Salvage trees is Govemment Lcgal I'elling Carried
through flP state fbrest Development Ltd)

UPI l5 Behri
c-18

02 Old Dry Entered in death registel Sr no. 28 dated
27.09.2013 ( per rights in wazib-ul-arz)

UPI l5 Behri
c-20

0l Old Dry Dry Salvage lot year 2017-18 (Felling of Dry
Salvage tr€es is Government Legal felling Canied
through HP state forest Development Ltd)

UPI l5 Behri
c-21

UPl l5 Behri
c-28

UPl l5 Behri
c-29

UPI l5 Behri
c-30

02 Old Dty Dry Salvage lot year 2018- 19 (Fclling of Dry
Salvage trees is Government Legal felling Carried
throush I IP state forest DeveloDment Ltd)

UPI l5 Behri
c-22

UPI l5 Behri
c-23
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